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Shri Rishi Raj Kapoor for the petitioner. Shri Krishna Dev Vyas
C.G.S.C for the ROC, Kanpur.
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The Registry of this Tribunal is in receipt of a communication

dated 30.11.2017 from the ROC, Kanpur informing such the later is not

In a position to furnish its comment on the present Company Petition for
want of a copy of the same.
Keeping in view of this, the petitioner is directed to serve a

copy of the present Company Petition to the ROC, Kanpur. Further a
spare copy thereof to be served to learned C.G.S.C.

The case is adjourned for filing reply.

The matter be listed on 12" January, 2017.
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